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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 300/2020

In the matter of:

Tilak Raj & Ors. ..-Applicant

Versus

Govt. ofNCT ofDelhi & Ors. ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTON
CONTROL COMMITTEE WITH RESPECT TO ORDER DATED
27.08.2021.

IT ISMOST RESPECTFULLY SHOWETH:

1. That this Hon'ble Tribunal took up the above referred matter on

27.08.2021 and was pleased to direct:

(a) The Secretary, Urban Development, Delhi and the Secretary
Environment, Delhi to hold a joint meeting on the subject with the
concerned authorities, including the concerned Municipal Corporations and
DJB to decide the course of action for compliance with the statutory
mandate of ensuring scientific disposal of sewage collected by the
ractors/vehicles, in pursuance of licenses given by the Delhi Government.

(b) Action is required so as to ensure that septage/ fecal material going to
the pre- identified FS - STP till connectivity of septage to the sewer lines
takes place by concerned households taking the requisite connections.

2. That, a meeting was taken by the Pr. Secretary (Env.) & Secretary (UD)
on 15.09.2021 in compliance with the aforesaid order. Officials of
EDMC, District Magistrate (South District), UD-Department, DPCC,
SDMC, North DMC, DJB and representatives of other departments
attended the Meeting. After detailed deliberations on the various issues







o
iv. In 12 unauthorised colonies developed partially on forest land,

estimate for the work of sewer network is under process for the area

out of forest land and timeline of completion is March, 2024.

v. In 12 No. of unauthorised colonies NOC from forest department is

yet to be received and timeline of completion is 3 years after

obtaining the NOC.

vi. In 10 No. of unauthorised colonies NOC from UD department is

yet to be received and timeline of completion is 3 years after

obtaining the NOC.

Copy of the letter dated 24.09.2021 of Delhi Jal Board is enclosed as

Annexure-2.

The present status reportmay kindly be taken on record.

«

(Ajeeta Daya Agrawal)
Sr. Environmental Engineer









@
cpresentatives ofEDMC, SDMC and North DMC informed that they are taking action w.r.t. said notification

and orders and issuing Challans/ Environmental Compensation to the violators. SDMC has also prepared
SOP for Septage/ Faecal Sludge management in their area and circulated list of 208 vendors authorized by
DJB. DJB representative informed that earlier timeline of 30" April, 2021 fixed for household connections to
the sewerage system of DJB in colonies where sewerage system has been provided by DJB could not be
adhered and revised timeline is yet to be decided.

DR

It was informed that Delhi Jal Board has so far registered 208 licensed vendors (Emptiers) for collection and

transportation of sewage from the septic tanks and has identified 86 SPS points for receiving the Septage.

After detailed deliberations on the various issued rated to Septage/ Faecal Sludge management in Delhi
following decisions were taken :

1. All the concerned departments [DJB, 3 DMCs, NDMC, DCB, DMs of each 11 Revenue Districts and
Drain Owning Agencies (IFCD, DSIIDC, DDA, PWD etc.)] shall provide Name and Designation of their
Nodal officers alongwith their contact details (Mobile No. and Email) to UD Deptt/ DPCC within a week
for providing compiled Action Taken Report in the Proforma enclosed as Annexure - I on fortnightly
basis by 5" and 20" of every month to UD Deptt/ DPCC.
[Action By: DJB, Local Bodies, DMs and Drain Owning Agencies (IFCD, DSIIDC, DDA, PWD etc.)]

2. Delhi Jal Board shall prepare a detailed Action Plan including No. ofUnauthorised Colonies/ Settlements

along with No. of Households and Quantum of estimated Septage/ Septic tank effluent generation from
the households in unsewered areas (Unauthorised Colonies/ Settlements) with timelines for providing
sewerage system in the unsewered areas for whole ofDelhi focusing Sangam Vihar area.

DJB shall also provide Present status of Septage/ Faecal Sludge Generation & Collection in Delhi
including No. of Vendors & Vehicles authorized by DJB for Collection, Transportation & Disposal of
Septic tank waste (Septage) from unsewered areas (Unauthorised Colonies/ Settlements) and designated
locations (SPS & STP) for disposal of Septic tank waste (Septage) in Delhi giving such information in

respect of Sangam Vihar areas separatelywithin a week.

[Action By : Delhi Jal Board]

3. All the Local Bodies (3 DMCs, NDMC & DCB) and DJB shall provide the Action Taken/ Compliance
Report w.r.t. notification 12.11.2018 regarding regulations for collection, transportation & Disposal of
waste of septic tanks (septage) to UD Deptt/ DPCC within a week.

[Action By : Local Bodies (3 DMCs, NDMC & DCB) and DJB]

4. All the District Magistrates shall submit their report regarding functioning of Septage Management
Committee and action taken by District Magistrates for ensuring the enforcement & compliance w.xr.t.

said notification ofUrban Development Department dated 12.11.2018.

[Action By : All the DistrictMagistrates]

5. Septage Management Committee headed by District Magistrate (South District)/ Addl. District Magistrate
(South District) including representatives ofDJB, SDMC and Drain Owning Agencies shall visit Sangam
Vihar area w.r.t. Septic Tank Waste Management (Septage) in said area and submit report to UD Deptt/
DPCC within 10 days.

[Action By : DM (South District)/ Septage Management Committee]

On the aforementioned matter further meetings will be taken in future by Secretary, Urban Development
Department, GNCTD to monitor & review the progress w.r.t. Septic tank waste (Septage) management in

Delhi.
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